F. No. lICA-H-3301 1/7/2008-lICA (Vol-I1)
. Government of India
Ministry of Corporate Affairs

‘A’ Wing, Shastri Bhawan,
New Delhi-110001

Dated the 15" july, 2011
To

Sub: Filling up the Post of Director in Indian Institute of Corporate Affairs (liCA).

Sir,

the undersigned on the address - Dfrector(NK), Ministry of Corporate Affairs, Room
No, 530, ‘A’ Wing, Shastri Bhawan, Dr, Rajendra Prasad Road, New Delhi - 110 001,
while they submit their applications through Proper channel,

Yours faithfully,

(Nirupa otru)
DIRECTOR
Tel.No. 2338 4470
Encl; Annexure-|, | & 1]




Annexure-|

Indian I_nstitute of Corporate Affairs - Synopsis

Indian Institute of Corporate Affairs (IICA) has been established by the Ministry of
Corporate Affairs as holistic think-tank, capacity building, service delivery Institute to
help corporate growth, reforms and regulation, -

3. The institute is providing support to the Ministry in review/revision of existing
corporate laws, rule and regulations, as well as in framing of new ones as per

and supporting organizational reforms initiatives. IICA is also helping in continuous
improvement of service delivery in diverse areas like MCA 21, corporate governance,
corporate social responsibility, investor education and protection, etc. The institute is
promoting and encouraging innovation and entrepreneurship, particularly in the small
and medium enterprise. It is providing quality action research, consultancy and
information services/ support to all its stakeholders including the Government
companies, professionals, Directors of companies, investors etc. IICA is helping

and external knowledge with speed and in formats designed for ease of access,
navigation and utilization. The Institute will provide comprehensive coverage of all
disciplines/ subjects involved in, or impacting on, corporate functioning. The mandates
for ICA mentioned above are not exhaustive. :
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MINISTRY OF CORPORATE AFFAIRS

Application for the Post of Director_in Indian Institute of Corporate Affairs
(ICA)

Applications are invited for the post of Director (ICLS Academy) in Indian
Institute of Corporate Affairs (IICA), established by Ministry of Corporate Affairs as
a society for training, research & service delivery in the field of corporate affairs.

Scale of pay for the post of Director shall be PB-4 + G.P. Rs. 10000 with
admissible allowances.

Office of the IICA is located at a 14 acre plot of land at Sector-5 of the IMT
Manesar in a State-of-art building with world class ambience. Two/three bedroom
semi furnished dwelling apartments are available for officers, which shall be
allotted to officers as per rules.

The post will be filled by the method of deputation in accordance with the
instructions issued in this regard by the Department of Personnel and Training,
from time to time. Officers belonging to Organized Group ‘A’ Services, who have
completed at least 5 years of regular service in the PB-4 - Grade Pay of Rs. 8700,
are eligible to apply. Experience in Corporate Affairs or in managing of Academic
institution of repute has been prescribed as Desirable qualification.

The completed applications may be sent to Director (NK), Ministry of
Corporate Affairs, Room No. 530, A Wing, Shastri Bhawan, New Delhi latest by
31.07.2011. For download of application format and further details log on to
http://www.mca.gov.in. For clarifications and sending of advance copy of
application, mails can be sent on the address soiica@mca.gov.in




